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ulong with the statement of Accounts,
for the yemr 1072-78.

(3) A statement (Hindi and Enghish
versions) showing reasons for drvlay
in laying the above Report |[|Placed
wm Library. See No LT-9305/75].

(4) A copy of the Annual Repor
(Hindi and English versions) of the
Khuda Baklish Oriental Public Lib-
rary, Patna, fo, the year 1972-73 along
with the Auditor Accounts, under
sub-section (4) of secuion 21 of the
Khuda Bakhsh Orental Public Lib-
1a1y Act, 1968 [Placed n Labrary
See No LT-8351/15)

1322 his

STATEMENT RE MEETING Ot

FOREIGN MINISTERS OF BUREAU

OF NON-ALIGNED COUNTRIES IN
HAVANA

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRJAO
CHAVAN) I have a long statement
to make Shall I lay it on tne Tabic’

MR SPEAKER Yes

SHR1 YESHWANTRAO CHAVAN
1 lay w statement on the Non-Aligned
Bureau Meeting of Foreign Mimste:
held jn Havana from 17th to 19th
March, 1875

Statement

As the House 1s awate, I attended
the meeting of the Foreign Mimslers
of "The Bureau of the Non-Ahgned
countries hild in Havana from 17th
to 18th March, 1975

2 The Havana meeting took place
one year after the earher Bureau
Meeting in Algiers in March, 1974
Important developments have taken
place on the international scene—both
in the political and economic spheres
-during this period und the meeting
Pavided a valuable opportumity for
the Ministers of the 17 countnes
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assembleqd at Havana to 1eview and
assess the situation Apait from the
members of the Bureau, delegations
from gver 24 other non-aligned coun-
tries yere present as obselvers

3 The meeting 1eaffirmed und reite-
rated the basic positiony .dopted by
non-aligned countties in earher Con-
ferences in 1egard to important issues
like Detente, West Asia, Decolonisa-
tion, Indo-Chuna and the Indian
Ocean Op Cyprus the Finaj Dwtla-
ration 1ssued wt the end of the meet-
ing expressed full support and sympa-
thy ty the Government ,nd people of
that non-aligned countiy Ind:a,
together with Algeria, Gayana, Yugo-
slavia and Mali—the group of five
non-aligned countries which have been
lending their good offices in the nego-
tiations in thg UN—evolved the con-
sensus foumulation n this matter

4 The mceting expresseqd its sohida.
rity with our Arab friends in then
continued stituggle to 1ecover the
territoties 1illegally occupled by
Israel by aggressiun and the restora-
tion of the fundamental rights of the
Palestinian people The failure 1n
the following week of the efforts for
further withdrawal by Israel has
mighlighted gnce again the gravity of
the situation m West Asia and the
uigeny ang imperative need to find
a just and lasting solution which
alone (an ensure an enduiing peace
in the region

5 A- the meeting was taking place
in Havana, special aitention was
naturally devoted to developments m
Latin America and the Caribbean
While the Canbbean countiies
have only recently emerged into
independence  the Latin  Americen
countries attained their independence
over a century or more ago How-
ever, 1t 1s not very long since the pro-
cess of their economic emancipation
heg begun In more recenl [years,
with the entry into the Non-shgned
Conference of moie Latin Amerncan
countries--Cuba was the first, there
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8re at present siX members——the trend
towards increasing adherence to the
principles of non-alignment  has
become manifest in Latin  America
Thig 1= an important contempoimy
process which was noted with part:-
cular appreciation at the 1lavana
meeting.

6 Ever since the Non-aligned Sum-
mit in Lusaka in 1870, the non-align
ed countries have bien expressing
concern at the escalation of tension in
the Indian Ocean area Thanks to
the 1utiative of the Primy Minister
of Sn Lanka, the Uniteg Natrons also
adopted in 1971 the Declaration un
the Indian Ocean as Zone of Peace
Since, then, the non-aligned countries,
both at the Uniteq Nations and in
their own meetings, have been urging
the speedy implementation of the
objectives of the UN Declaration
The Havana meeting has noted agan
with deep concern the strengthemng
of air and paval mbtary presence
and of foreijgn bases in this region
The expansion of the base in Diego
Garcm aganst the expressed wishes
of the overwhelming majority of the
Littoral and hinterland Statey has
been condemned as a negative deve-
lopment.

7. In view of this worsening of the
situation in the Indian Ocean, the
Minigters assembled in Tavana have
called for strict compliance with the
U.N Declaration o the Iindian Ocean
as a Zone of Peace, The Conference
of Foreign Ministers of all non-
aligned countrieg to be held in Lima
Iater this yemr, will undoubtedly
examined this whole question 1n
greatgr detal and depth. At the
United Nations, the non-alighed coun-
eries will continue to work togethe:
for schieving our common objective
of keeping the Indian Ocean freq from
Great Power rivalries snii @hfhicts,
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8 In my statement before tho Ple-
nary in Havana 1 stressed the spe-
cml efforts and the initiativeg we
have taken to pormalise and stremg-
then our relations with our neigh-
bours During my conversations with
Minusters of other non-sligned coun-
tries, I found that there was much
appreciation for thesg efforts that
India hasy been making In this con-
text, I did point out in my statement
that the induction of nrms into the
countries belonging to mulitary alli4
anceg in our nelghbourhood 15 a grave
development, which cannot but retard
the process of normalisation and reld-
xation of tension i1 our ares

9 One of the most important 1ssues
befoie the meeting was the acute
problem facing the couniries most
serously affected by the (urrent
economic crisis Several Minigter
dealy with it in their :tatements 1in
the Plenary 1t also figmes promi-
nently in my conversaliong with my
colleagucs Prime Mimster Dr
Castro’s speech at the closing cere-
mony pf the meeting dwelt on the
imperative need for mantaining
sohdarity emong the uon-aligned
countries for meeting the extraordi-
nary economic crisis facing the
majority of them and provided «
fitting finale 1o the meeting. 1 had
alyg urged the same point in some-
what different languagd in my state-
ment.

10 In my statement, among other
things, I drew particular attention tn
the enormous mmbalances characteris-
g the present deteriorating global
economic gituation. Apart from cal-
ling for speedy implementation, par-
ticularly by developed countries, o!
various decisiong for remedial action
already adopted in the United Na-
tions and relateq forums, I alw
stressed the urgent need for mutual
cooperation among non-aligned coun-
trieg to help each other,
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11, The Declaration issued at Havana
has an Economic &Prt which analysiws
succinctly the present situation In
the field of (ooperation among non.
aligned countries, I am glad to Jtate
that the following importang dusision
were taken;—

(1) The importance ot the mea-
sures [or additional aid proposed in
the Algers OPEC Summit Decia-
ratron has beep noted and the need
for their speedy implementat.on
hag been stressed.

(1) Trilateral goopeiation u'ing
technology and 1esour.e, availabLle
in differygnt countries for Jevelop-
ment 1n & third country has been
emphusised

) Concrete follow-up messun
to be 1ecommended in time tor the
tama Conference on builer stotks
financing as proposed «:n the Dakru
Conference resolution

v) Recommendation to the Iana
Conference to adopt and lming into
exntency the Non-aligned Holida
rity Fund

12 It 1s my assessment thdt the
OPEC countries are not sant.ve
to the problem facing the Mupt Sen-
ously Affected Countries, Many ot
them have ndividually pledged
support The OPEC Summit Decla-
ration of Algiers also represents a
manfestation of thewr collecutve will
However, the balance of payment-
problem facing so many of the deve-
loping countries is so enormous that
much more needs to be done and
that too urgently. Therefore, while
we are appreciative of all that the
OPEC countries ar¢ domng we will
continue to stress the gravity of the
situmtion and the need for concrete
measures being adopted ovn a pronty
bams to relieve the heavy burdens
placed on geveral countries, including
Indla.

18, As a founder member, India
continues to render important and
useful service to-the cause of non-

Muwisters in Havana (Stat.)

ahgnment, ag in the past cunferences
The Chg_umlnshxp of one of the main
committees wag entrusted to India
(Fureign Secretary was appointed
Chairman of Economic Commuttec)
We were happy o :ecewve full co-
operation and understanding fiom
other members in the consideration
of several important 1ssues

14 In the Economuc Committee, in
particular, our views retelved =
pusitive response from others, as was
reflected an the Economic ;Declara-
tion—especially pomnts relating to
MSACs

15 The holding of the meeting in
Havana wa, an event o special sig-
nificance for cuba which 15 seeking
to reinforce ity hnks not «nly with
Latin America but also with the non-
aligned and developing world
geneial We were much impressed
by the excellent arrangements made
for the Conterence and deeply grate-
ful for the walcome ang hospitality
extended to us

16 1 took the opportumity of my
visit to Havana to meet and hold
important  discussions with Cuban
ewdelis including Prime Minister Dr
Castro These discussions have con-
tiibuted to further strengthening of
Indo-Cuban relations which are 3l-
ready very close and cordial. We
agreed that efforts should be made for
gieater cooperation 1n the economie
and techmcal fields

17 1 also made a visit to Guyana,
another important non-aligned coun-
try in the Caribbuan, with whom we
have vely close and friendly 1elat-
itons based on a long history of
association and cooperative relation.
ship My talks with Foreign Ministe
Rempha] and others were extiemely
valuable, We are confident lhat my
visiy would lead to expanding co-
operation between India and CGuyana
n many flelds.
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18 It 1z important to remember
that the growth and evolutipn of the
non-aligned movement has been mark-
ed by a series of meetings since 1861
In between the Summut Conferences,
non-alkigned countries have been meet.
ing at the level of Foraign Minmsters
and also held coordindating meetings
ap other levels All these meetings
have made important contributions
io the developmeni of the solidurily
and umty of non-sligned countries
The Havena meeting was a significant
stage in this continuing prove.s As
Members are aware, therd wll be
a meeting of Foreign Minnsler of all
non-aligned countries at Lima in
autumn this year Next year we will
have the 5th Sumrit Conference ul
Colombre The decisions reached .t
the Havana meeting will undcubledly
provide a valuable basis for thewc
forthcoming confurenceg nf the non-
uligned and contributed to the furthe
consolidation of the sovercignty and
independence of all non-ahigned coun-
tries and the huilding of a new world
order based op peace, equality, jus~
tice ang progrese for all mankind

Copies of the final declirition
adopted at the Havana meeting have
been placed 1n the Library of Pailiu-
ment for information of Members

13.23 hrs.

DEMANDS FOR GRANTS, 1975-76
MINISTRY OF AGHICUITURE AND
TARIGATION

MR SPEAKER, The House will
now take up discussion and veting on
Demand Nos 1 to 10 relating to the
Minstry of Agriculture and Irmige-
tion for which 14 hours have heen
allotted,

Honourable members present in the
House who desire to move their cut
motions may send sbps to the Table
within 15 minutes indicating the seria}
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numbers of the cut motions they
would like to move. They will be
treated as moved

EE-0 Dimanp No 1—DEPARTMENY OF
AGRICULTURE

MR, SPEAKER, Motion moved:
“That a sum not exceeding Rs
151,61,000 on Revenue Account be
gianted to the Premdent to complete
the sum necessary o defray the
charges which will come 1n course
of payment during the year ending
the 1lst March, 1976 in respect of
‘Department of Agriculture'”

DimMinp No 2- AGRICUITURE

MR SPEAKER Motion moved

“That & sum no! exceeding Ra
4735,50,000 on Revenue Account
ind not exceding Rs  $,24,20.96,000
on Capital Account be granted to
thy Piesident to complete the sum
necessary to  defiay the cnarges
ablirh will come n course of pay-
mient dining the year ending the
313t day of March 1876 in reapect
of ‘Agniculture’,

DemManp No 3—Fisusrixa

MR SPEAKER. Motion moved:

“That a sum not excveding Rs
6,75,42,000 on Revenue Account ang
not exceding Rs 11478000 on
Capitaj Accounl be granted io the
President to complute the sum neves-
sa1y to defray the charges which
will come in course of payment
during the year ending the 31t day
of March. 1977 in respect of
Fisheries'

Demanp NO 4-ANIMAL  HuUssaNphy
AND Dainy DeVELOPMENT

MR SPEAKER, Motion moved:

“That 4 sum not exceeding Ra
45,85,12,000 on Revenue Account ano
not excesding Rs  2,6638000 on

-a

[ ———

e o s i ritde 4 &

*Moved with the recommendation of the President.



